
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA No. 522 of 1996 

Monday, this the 19th day of January, 1998 

CORAM 

HON'BLE MR. A.M. SIVADAS, JUDICIAL MEMBER 

I. 	A. Manikantan Nair, 
Working as Wash Boy 
(Departmental Tiff in Room) 
Office of the Deputy General Manager 
(Planning) Telecom, 
Thiruvanant.hapuram - 695 014. 
residing at Manginivila Veedu, 
Archana Nagar, Pongumrnoddu, 
Thiruvananthapuram - 695 011 	 .. Applicant 

By Advocate Mr. G.Sasidharan Chempazhanthiyil 

Versus 

Deputy General Manager (Planning), 
Telecom, Thiruvananthapuram - 695 014 

General Manager, 
Telecom District, 
Thi ruvanan thapuram. 

Chief General Manager, Telecom, 
Kerala Circle, 
Thiruvananthapuram. 	 .. Respondents 

By Advocate Mr. S. Radhakrishnan, ACGSC 

The applicatidn having been heard on 19-1-1998, the 
Tribunal on the same day delivered the following: 

ORDER 

The applicant seeks to declare that he is entitled to 

be treated as Government servant with effect from 1.10.1991, 

that he is entitled to be considered for terrporary status, 

to direct the respondents to consider his claim, and also 

to direct the 3rd respondent to dispose of A8 representation. 

2. The applicant says that he is working as Wash Boy in 

the non-statutory unregistered Departmental Tif fin Room 
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attached to the office of the 1st respondent from 1985 

onwards. Al to A1(i) and A9(a) to A9(o) are the copies 

of payment vouchers for the period from 1985. Since the 

applicant was not conferred with temporary status, he 

submitted representation before the concerned authority 

for redressal of his grievance. 

When the OA came up for hearing, the learned counsel 

appearing for the respondents submitted that A8 represent-

ation still remains undisposed of. The learned counsel 

for the applicant submitted that at this juncture it is 

suffice to direct the 3rd respondent to dispose of A8 

representation within a reasonable time. 

Accordingly, the 3rd respondent is directed to dispose 

of A8 representation dated 19th of February, 1996 within 

ten weeks from today by a speaking order. 

The original application is disposed of as above. 

No costs. 

Dated the 19th of January, 1998 

A.M. SIV2DAS 
JUDICIAL MEMBER 
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LIST OF ANNEXURES 

1 	flnexure Al True copy of the salary bill f for the mon1i 
of May 1985 issued by Secretary, Departmental Tif fin 
Room, TRA Unit, Trjvanthu 

2 	nexure Al (a): True copy of the salary bill for the month 
of August 1985 issued by Secretary, Departmental Tjffjn 
Room, TRA Unit, Trivandrurn to the applicant 

341 Annexu re Al (b): True copy of the salary bill for the aLonth 
of October 1985 issued by Secretary, Departmental Tiffin 
Room, TM Unit, Trivanclrum to the applicant 
Annexure Al (c) 	True copy of the Salary Bill for the month 
of bovernber 1985 issued by Secretary, Departmental Tiffln 
Room, TRA Unit, Trivandrum to the applicant 

Annexure Al (d): True copy of the sal ry bi U for the roonth 
•of December 1985 issued by Secretary, Departmental Tiffin 
Room, TM Unit, Trivandrurn to the applicant 

Annexure Al (e): True copy of the salary bill, for the. nonth 
of April 1986 issued by Secretary, Departmental Tiffin 
Room, TM Unit, Trivandrwn to the applicant 

7 • Annexure Al (f) : True copy of the Salary bill for the month 
of March 1987 issued by Accounts Officer (TR), Office of 
the District Manager, lecom, Trivandruxrt to the applicant 

a • Annexure Al (g) $ True copy of the salary bill for the anth 
of Pebruary 1988 issued by Secretary, Departmental Tiffin 
Room, Planning Section, Trivandrurn to the applicant 

9 Annexure Al (hXz True copy of the salary bill for the unth 
of January 1989 issued by Assistant Engineer (Equipment 
Planning) Office of 1lecom District Maria ger, Trivanc1ru 
to the applicant 

10. Annexure Al (1): True copy of the salary bill for the month 
of December 1989 issued by Divisional Engineer (Acrn) 
Office of the Telecom District Manager. to the applicant 
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11. Annexure 	1 True c'py of the reprt!tiOfl 
tCd 1.2.996 sublAtted by the appli -ant before 

the 3rd xecpondent. 

120 P-' 	() 	$ Truc copy 
6tff of &partnentEil TUfir 

of al3ry 
ooc for 

bill of the 
the month 

of &pteinber 19E8. 

13.1 exure A9 (b) $ 	1 October 1909 

14 nnx"re A9 (c) 	1 ovetibr 3989 

15. Anne= re AL 	I Dcernr 1989 

 ere A9j) $ Jum 1990 

 Annexure A9 tfI ' 7u1y j99 

 Anne' 	A9 ( 	$ August i989 

A9h) 	$ pnexurE' 
&ptember 1989 

 

 x1re Agjj) $ Octbr 198 

 AnneXure R9(JI $ !ovcrn1x2r 1939 

 Annex'ire A91c). 	1 April 1990 

 flneOire A9(lI 	
$ May 3990 

 AIjpeXUre A9(mI 	I AWa 3990 

 A9 In) 	I aeptember 	1990  

 AnnexUre A9(o) 	I 	' October 1990 

I.. 


